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State-of-the Art facilities at Buxur station

17#247. SHRI BASHISTHA NARAIN SINGH: Will the Minister of
RAILWAYS be pleased state:

(a) whether his Ministry has worked on a plan to provide State of the art
facilities like food plazas and ATMs etc. at some railway station;

(b) if so, whether this includes Buxur railway station in Bihar;
(c) besides these facilities, what other facilities are to be provided there; and
(d) by when these facilities are likely to start working?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI R.
VELU): (a) to (d) A Statement is laid on the Table of the Sabha.

Statement

(a) to (d) Yes, Sir. Indian Railways are opening state-of-the-art catering
facilities viz., Food Plazas, Fast Food Units, Refreshment Rooms, Tea/ Snack
Bars, Milk Parlours, Automatic Vending Machines and Water Vending
Machines at all important stations of Indian Railways including Buxur Railway
station with a view to provide standardised cartering facilities to the passengers
through Indian Railway Catering and Tourism Corporation (IRCTC). At present,
there is no proposal under consideration for installation of Automated Teller
Machine (ATM) at Buxur station. Provision of Food Plaza at Buxur station is
under consideration.

Buxur is an 'A' category station which has been developed as a model station
as per prescribed norms. This station has also been identified for further
improvements during 2006-07 as one of the 334 selected stations all over Indian
railways. A work of improvement to facade of the station building, circulating
area, renovated and modern pay and use toilets, improvement to platform
surface, booking, enquiry office and supply of hygienic drinking water etc. is
planned at a cost of Rs. 1.13 crores during 2006-07 at Buxur.
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SHRI R. VELU: Sir, in the Railways, we have started saying that the year
2006 is the year of Serving the Passengers with a Smile. With this object in
view, the allotment for passengers facilities in the Budget has almost doubled
than what it was like Rs. 222 crore a year before last year, and it was Rs. 256 crore.
This year, we have allotted Rs. 353 crore and we are going to further raise it based
on the demand of Railways, for works, coming under passenger amenities. This
Buxur Station is classified as A-Class as it has got more than Rs. 6 crore of
revenue enquiry it is already classified as one of the model stations, that is, out
of the 580 stations in the country. When things are moving, this year, we have
further identified 334 stations as modern stations were 'touch and feel' items
are being provided. What are those 'touch and feel' items which he is now
asking for? It is developing the circulating area. They have got high mast lighting
as well as concourse with lighting, improved platforms and improvement
roofing, water, toilets and furniture and the retiring rooms and waiting halls. All
these things will be done in the course of this year for which to the Divisional
Manager can go ahead with Rs. 30 lakh for each item of works and there is no
limit for him for all these works. Already, twelve items of work are going on
there. The Railways have said, what is necessary as per prescribed norms is
already available at that station. More work will be done, in the course of time,
under the modernisation scheme.

MR. CHAIRMAN: Hon. Minister, he is very much interested in retiring
rooms. (Interruptions)

SHRI R. VELU: Sir, retiring rooms, waiting rooms, plaza and the furniture will
be renewed. (Interruptions)

MR. CHAIRMAN: When?

SHRI R. VELU: Before 31.3.2007 ...(Interruptions). ..All these facilities
which I have mentioned ...(Interruptions)...
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SHRI R. VELU: I entirely concur with the hon. Member, and would like to inform
him that the circulating areas at the railway stations will be widened, providing for
parking and easy entry and exit facility. Secondly, he wants to know whether other facilities
will also be provided for. Yes, this year, in respect of milk bar, 6 automatic vending
machines and 3 water vending machines wil be provided. A food plaza has also been
planned. That food plaza wil come into existence before 31.3.07. That is what I have
mentioned. So far as congestion in that area is concerned, when the work is taken up, the
congestion at the railway station will be eased. I entirely concur with the hon. Member that
in order to ease congestion, there should be a provision for entry and exit points at the railway
station. I would like to inform the hon. Member that both of us will jointly visit the Buxur
railway station before 31.3.07 and satisfy ourselves in respect of all these
provisions.
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SHRI V. NARAYANASAMY : If everybody follows the rules, I will also
follow ...(Interruptions)... The Members who are laughing, they should also follow
the rules.

SHRI R. VELU: The hon. Member has mentioned about the heritage
station on the Kalka-Shimla railway line. In fact, these days, we are
classifying many heritage stations. Many of them are being designated by the
UNESCO. For instance, the Nilgiri Mountain, which has been made a heritage
last year. It has got a heritage value. As I mentioned earlier, this year, we have
made great efforts. There is a great thinking going on in the Railways. We think
big, we do big things, and we will definitely take into account the suggestion of
the hon. Member. Out of Rs 440 crores which we are going to allot, a
reasonable amount will be allotted to the said Railways, as I have mentioned,
and things will improve.

SHRIMATI BRINDA KARAT: Sir, I wanted to know from the Minister one
thing. The place where he is giving space for different facilities for passengers at the
railway stations, whether the Government would consider having some outlets
for the self-help groups; whether it is for catering, whether it is for stalls at the
stations, because it is going to hand over such valuable property to big companies
of the corporate sector, it would, at the same time, provide tremendous financial
help to women, Sir, if self-help groups were given some space at the railway
stations. So, can the Minister give any assurance on that.

SHRI R. VELU: Sir, we have asked the Railway Land Development
Authority which has come into existence from 1st of November. That
Authority will go into such demands for allotting space commercially or
indivisually or as a joint enterprise of the Railways, and those details are being
worked out. Sir, the hon. Member's suggestions will be taken into account as to
how best we can go ahead with the provision of allotting some pace for self-
help goups which are meant for helping the weaker sections, more particularly
the women.

SHRI PENUMALLI MADHU: Sir, it is concerning a number of poor people.
When the Minister answers, I request him not to evict the poor people who are
already living on the land ...(Interruptions)...

SHRIR. VELU: Sir, the Supreme Court has held that the Court cannot interfere
in terms of eviction or whatever it may be, because the land is precious
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for us, and it is require for expansion. The hon. Member also can assist us in
telling the State Government that housing is the responsibility of the State
Government.

SHRI PENUMALLI MADHU: No, no.
SHIR R. VELU: Yes.
SHRI PENUMALLI MADHU: It has been with the Central Government, and

not with the State Government. ...(Interruptions)...
it ey : S 7, B T

SHRI R. VELU: It is the responsibility of the State Government, which can
also help us in getting them evicted so that they are rehabilitated by the State
Government. ...(Interruptions)...

SHRIMATI SUPRIYA SULE: Sir, through you, I would like to ask the hon.
Minister, since he has promised for self-help groups, and since the Railways has
always been extremely kind to the differently able people, whether, in this
implementation of improving all the situations, they will also be considering
differently able people to get equal opportunities, and job opportunities through
the Railways.

SHRI R. VELU: There are opportunities for able people....

SHRIMATI SUPRIYA SULE: Differently able, Sir. ...(Interruptions)...
Differently able, Sir.

SOME HON. MEMBERS: Handicapped persons.

SHRIR. VELU: I know. Yes, we have. We have in the Railways a quota for the
handicapped people, but, they have to write the examinations. In the ensuring
RRB's examinations, there is a specific; quota forhandicapped’, as we have for the
other communities, SCs, STs and others, so that they, can avail of it.
...(Interruptions)...

*248. [The questioner(s) Shri Abu Asim Azmi was absent. For answer vide
page 31.]

*249. [The questioner(s) Shri Rudra Narayan was absent. For answer vide
page 38.]
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